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ORDER(ORAL)

Justice L. Narasimha Reddy:

The applicant initially filed Writ Petition
No0.8258/2019 before the Hon’ble Delhi High Court,
raising several contentions in the context of
appointment to the post of Director General, Civil
Aviation. On an objection raised by the respondents,
the Writ Petition was transferred to this Tribunal and it

was renumbered as OA.

2. We heard Shri Diwakar Goel and Shri Arpit
Maheshwari, learned counsel for the applicant and Ms.
Anjana Gosain, learned counsel for the respondents at
length.

3. The applicant contends that the appointment to
the post of DGCA by way of deputation is contrary to
the Recruitment Rules, that were in force in the year
2005. However, he did not choose to implead the
officer who has been appointed. Added to that, the
applicant filed the Writ Petition, the day on which he

was attaining the age of superannuation. When these
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aspects are pointed out, learned counsel for the
applicant sought permission of the Tribunal to withdraw

the OA with liberty to file a fresh one.

4. We accord permission. OA is dismissed as
withdrawn. It is left open to the applicant to file a fresh
OA, if he so wants, in accordance with law. There shall

be no order as to costs.

(Mohd. Jamshed) (Justice L. Narasimha Reddy)
Member(A) Chairman
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